307 Comm on Absence of Members
Jrom Stgs of House
Rept. & Mts
following Reports (Hindi and English
versions) of the Public Accounts Com-
mittee :—

1. Two Hundred and twentieth Report
on Action Taken by Government on
the recommendations of the Com-
mittee contained in their Hundred
and Fifty-seventh Report relating to
“Revenue Demands written off by
the Department”’.

2. Two Hundred and Twenty-fourth
Report on Acticn Taken by Govern-
ment on the recommendations of the
Committee contained in their
Hundred and forty-third® Report
relating to ‘‘Variations between the
Budgct Estimates and Actuals.”

12.05 hrs
COMMITTEE ON PETITIONS
(i) Twentieth Report

SHRI K P. TEWARI (Allahabad) : I beg
to present the Twentieth Report (Hindi and
English versions) of the Committee on
Petitions.

(ii) Minutes of Sittings

SHRI K.P. TEWARI: 1 begtolayon
the Table Minutes (Hindi and English
versions) of the Twenty-seventh, Thirty-
second, Thirty-third, Thirty-seventh, Forty-
first, Forty-second, Forty-cighth, Fifty-
second, Sixtieth and Sixty-third to Sixth-
seventh  sittings of the Committee on
Petitions.

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

(i) Sixteenth Report
SHRI P.V.G. RAJU (Bobbili) : Ibeg to

present the Sixteenth Report (Hindi and
English versions) of the Committee on
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Absence of Members from the sittings of
the House.

(ii) Minutes of sittings

SHRI P.V.G. RAJU : 1 beg tolayon
the Table Minutes (Hindi and English
versions) of the sitting of the Committee on
Absence of Members from the sittings of the
House held on the 21st August, 1984,

JOINT COMMITTEE ON OFFICES
OF PROFIT

Twelfth Report

SHRI GULSHER AHMED (Satna) :
I beg to present the Twelfth Report (Hindi
and English versions) of the Joint Com-
mittee on Offices of Profit.

(Interruptions)

SHRI K. MAYATHEVAR (Dindigul) :
Sir, when are you going to take up the Sri
Lanka situation ?

sreqe wgNEd ; 9 & O war &, § A
FHI T 9T |

You asked me to postpone it. On your
request, I postponed it.
SHRI K. MAYATHEVAR : Would you

take it up today ?

MR. SPEAKER : Now, when the time
comes, I will do it. T will do it. Even tonight
we may do it.

St AHEATT e (g2A7) a’raﬁ
faez fg=ar & agY fasr:--

ALY NPT : T § | I a2} f‘a &
TN ge g

But 1 take strong exception. I am in
agrecment with you and I will wrjte to the
Election Commission.
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